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from time to time continue to project the
viewpoint of his Government in this
country. As a free, open society, we
should take it in our stride and see as to
whether there is anything valid said in that
statement. We believe that the case that
he has tried to put to justify the establish-
ment of the Diego Garcia base is unten-

able, and we should leave it at that.

SHRI BHOGENDRA JHA: Changing
the name of the Indian Ocean?

241

SHRI SWARN SINGH: I do not think
we should take that seriously. Who is
he to change the name of the Indian
Ocean? This is a fact of geography, and
it is not a gift of the US or of any
ambassador of US. )

MR. SPEAKER: I havc to inform the
House that the Minister of Agriculture
will make a statement in this House
regarding removal of restricttons on  the
moment of coarse grains etc. at 4.30 P.M.
1oday.

We now adjourn for lunch to reassem-
ble at 2.30 PM.

13.27 hrs. n

The Lok Sabha adjourneq for Lunch
till thirty minutes past Fourteen of
the Clock.

The Lok Sabha reassembled after
Lunch at Thirty-four Minutes
past Fourteen of the Clock.

{MR. DeEPUTY-SPEAKER in the Chair]

RAILWAY BUDGET,1974-75—
GENERAL DISCUSSION—contd.

SHRI P. G. MAVALANKAR (Ahmeda-
‘bad): Mr, Deputy-Speaker, Sir, it is true
that the railway fares in our country, even
after the latest increase announced by the
‘Minister, are still comparatively lower than
the fares existing in other countries. But
comparisons with other countries would
not be valid because in many other coun-
tries although the fares are high, the facili-
ties and amenities provided to passengers
are also many more, whereas what we find
in this country is that every year the hon.
Minister goes on increasing fares and de-
creasing amenities. We find that the bulk
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of the passengers are third-class passengers
and it is they who give a large part of the
revenue to the Government but they are
Dot receiving their legitimate dues in terms
of adequate increase in amenities, The
catering is poor; eatables are not good,
retiring rooms are not adequate and water
facilities are not so good. Reading mate-
rial available on the platforms is also not
adequate, And, what is more often the
genuine and honest Ppassengers are harassed
because they arc not given the right of
reservation of seats or berths. A lot of
bungling is there in respect of this matter.
The platform tickets had been raised to
fifty paise. Apart from this being pro-
hibitive, jt creates an anomaly in the sense
that it is more than the lowest fare. How
can that be? I hope the Minister will ex.
plain this. Now, Sir, as T was saying yes-
terday, our Railways have to be looked
at from the point of view of a national
public utility. What we see today is that
too much of politics is corroding our Rail-
ways. Recent agitations and strikes and
gheraos all over the country are of such
an extensive nature that they are holding
the entire country to ransom. It is so
becanse many times the workers i the
railways and other departments also find
that unless they coerce the Government to
the last point, the Government do not
start listening to their just demands,
Whether it is students or teachers or doctors
or engineers or any other persons or group
of persons, Government begin negotiations
only when they are coerced this way. Let
the railways be free from party feuds,
Sometimes even ministerial angularites and
quarrels are responsible for a lot of agita-
tiows, Let there be only one union in the
Railways, and this should be democrati-
cally decided by having a secret ballot.
Why are Government adopting roundabout
methods in this matter? If they really be-
lievé in democratic functioning let there be
a secret ballot to decide which union has
majority support and then that union
should be recognised.

The railwaymen must get bonus. Tt has
been their just and long-standing demand.
The problem of casual labour should
also be settled forthwith; they are treated
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as. casual labour for 10, 15 or 20 years
until they retire. ... (Interruptions). It
should not be so; they should be con-
firmed.

Sometime ago we discussed the ques-
tion of unmanned gates and how they
resulted in series of accidents. My friend
Mr. Madhu Limaye had raised that dis-
cussion. 1 hope the hon. Minister will
look into this problem as well.

The call themselves a socialist Govern-
ment, but the retired railway employees
are not even gelting a minimum pension
of Rs. 40. Some of these retired railway
employees are above 80 or 85 and they
are not going to live long. The hon.
Minister should look into the problem of
pension of the retired railway employees
with sympathy and urgency. Now, Mr.
Deputy Speaker, Sir, instead of trying to
increase efficiency of the Railways the
hon. Minister is increasing fares. We do
not want increase in fares; we want in-
crease in efficiency. 1 dare say if increase
in fare is accompanicd by increase in cffi-
ciency and passenger amenities people will
to sonre extent tolerate the increase. But
efficiency is going down. Moreover, the
Government  should give spurt 1o
modernisation. Then again. if Govern-
ment cannot scrap the Railway Board-
altogether, at least let it be radically
reoriented. Let  the bureaucratisation
which has been entrenched in the Railway
Board be removed and let the hard-
headed officialdom be eliminated as for as
possible,

Sir, there is a great need for cconomy
in the railway. When the Minister is
thinking in terms of increasing the fares,
why should he not think of finding ways
and means to avoid wasteful expenditure
which is there in the railways?

1 shall not talk of the punctuality of
trains, because it has been referred to
earlier by some other hon. Members. |
only want to say that we have to follow
the example of countries like Swizerland,
Japan and United Kingdom where for
example, if they say the time of the
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train is 4.27, it will leave exactly at that
time and not one second carlier or later.
Let us try to ensure that the trains arrive
and depart punctually.

Coming to corruption, the least said
the better. Yet, something has to be said.
Corruption in the Railways is increasing
by leaps and bounds, ang the only way of
eradicating corruption is to start eradicat-.
ing it from the top, from the very top,
because corruption is pervading alf
round and is percolating from the top to
the bottom. So, unless the top is cleaned,
there is no chance of eradicating corrup-
tion from the railways.

Then I come to the question of pro-
duction of wagons. I do not know whether
the Government have planned” realisti-
cally the requirement of wagons for the
period of the Fifth Five Year Plan. The
documents and publications availtable with
us do not give any clear idea as to what
precisely is  the production target of
wagons ‘and whether it is in tune with the
demand, tie increasing demand, of indus-
trialisation, goods movement etc.

The movement of coal is in a very bad
state of affairs. The Minisiry of Steel and
Mines and the Ministry of Railways have
been coordinating their activities in this
regard for quite some time but mnothing
seems to happen. Only this week we had
news that coal is not being lifted from the
pitheads in Madhya Pradesh. 1f coal is
not lifted in time, various units in Maha-
rashtra, Rajasthan and Gujarat would be
very badly hit. The textile industry of
Ahmedabad would be affected, the power
house at Sabarmati mnear Ahmedabad
would be affected, ther: would be no
power in the whole area, thousands of
workers would be laid off and there
would be all round suffering.
All these can be avoided only if coal is
lifted quickly and moved on to the various
places in time.

Coming to railway accidents, if a person
travels by air and he meets with an acci-
dent, his family will get Rs. 1 lakh. But
if the same person travels by train and
meets with an accident, his dependents will
get only Rs, 50,000. T am not able to
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undertsand this discrimination.

Then I come to the question of cons-
truction of new railway lines. 1 would
wequest the Minister to take up the cons-
truction of the Bhavnagar-Tarapore rail-
way line in Gujarat. There should also be
a line from Nandlad to Modasa in Sabar-
kantha district. Also, the narrow gauge
line from Baroda to Chhota Udaipur
should be converted into broad rauge.

The Railway staff training college facili-
ties require to be looked into in greater
detail. They should be given more facili-
ties so that they can look into the research
side,

The porters must be provided proper
sheds. Government must also look after
their health. Their rates should be increas-
ed because of the increased cost of living.

Safety, security, efliciency and comfort
of railway travel must increase. If the
Minister goes on increasing the fares with-
out increasing all these facilities, T am
afraid he will be in for greater trouble.

Though it is customary for Members of
Parliament to refer to matters and pro-
blems relating to their constituencies, 1
shall not do that, because 1 do not want
1o take the time of the House. I would
only suggest that the Railway Ministry
should look into the question of provid-
ing pure drinking water to the railway
colony in Sabarmati, because at present the
railway employees are not getting pure
drinking water in that colony. Educa-
tional facilities for the children are also
lacking there.

Finally, 1 would repeat the demand for
a direct train Trom Ahmedabad to Kanpur,
Lucknow and Varanasi for the conveni-
ence of such people of Ahmedabad who
have their native places in Madhya Pradesh,
Bihar, UP and Punjab and who want to
travel back and forth to their home towns.
Let the Minister go into this question and
see to it that this direct train is started as
carly as possible.
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“It has been my endeavour that the
Railways should present the image
worthy of its being a premier public

sector undertaking in the country,”
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“Railways have been directed to call
for applications in the case of all
catering and vending contracts in which
the contractors have completed two
terms, that is, six years for all station
vending and refreshment room con-
tracts and ten years for restaurant and
dining car contracts. This is aimed at
the discouragement of growth of vested
interests under the old procedure. This
arrangement would also enable us to
locate parties with greatzr  capability
and enthusiasm for rendering more
satisfactory service to the travelling
public.”
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MR. DEPUTY SPEAKER: The bell is
being rung. Now there is quorum., He
may continue,
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SHRIMATI ROZA  DESHPANDE
(Bombay Central): Every year the rail-
wiy budget is presented and the people
in this country sit with their fingers cross-
ed on the previous day, the Katal ki raai,
as it is said, about how they would be
attacked. This year too, the Railway
Minis:ry has stood vp to its reputation
of attacking thc people with the rise in
fares,

The railways are the biggest public sec-
tor which comprises an iovesiment of
something like Rs. 3727 crores., We can
axamine the performance of the railways
frem three points of view, firstly, how
such a big capital investment, is realiscd,
secondly how it is utilised to help the
national .economy and thirdly, ths most
important and vital element, namely,
how the workers are being treated.

For the first part, I would say that in
the Railway Budget, everywhere it is
said that we are losing, that we are in
losses. What is it due to? Famine?
Strikes? Less freight charges? What is
it due to? The only one who has to suffer
under this plea that either we are incur-
ring Josses ar w> mmust have more reve-
nue is the people who have to bear the
burden of this policy.

What sbout the freight charges? So
many members in this House have at-
tacked the policy of freight structure of
the Railway Board. It was the British
who had laid down this policy of having
very low rates of freight charges for the
convenience of big business to protect
them and save them with this cost of
transport. This policy of the British and
of the capitalist system is still being con-
tinued by the Raflway Board-in this coun-
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try. It is still bemg continued by giving
concessions to big busin:ss, to big momo-
poly houses in the country. ‘
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It is unfortunate and a matter for
sorrow that the politicians and econo-
mists of the country are following and
continuing this policy very viciously, Tt is
said that if the freight charges are in-
creased, there would be a rise in prices. I
do not think any member in this House
would support this. At present, prices have
reached the maximum and there is no re-
lation between these prices and ths cost
of production. Black market is going on
and is increasing enormously, There is no
relation whatsoever of these  freight
charges, whether they are low or high, to
the price structure in the country.

There are certain commodities men-
tioned in the report. It seems there are
something like 75 commodities, including
kerosene oil, tea, pig iron and many
others in which bamboos are also includ-
ed. Tt is said that these commodities are
charged less freight, at the cost of loss of
revenue to Railways because they come
under ‘social overhcads’ and it is a social
necessity that they should be charged
less. 1t is said in the report that the
originating tonnage which does not pay
at all for the entire movement on the
different pauges account for about 60 per
cent of the total revenue earning tonnage
originated. What are these commodities?
For instance, bamboos, They are wused
to produce paper. One of the biggest
monopoly houses is having a paper mill.
Are they of any social use? The only
social use, T think, the common man,
the working class and the peasant middle
class have of bamboos is that they carry
their flags on them and protect them-
selves from the police when they are
attacked. There is no social use of this
bamboo. But still it is charged Iloss,
Bamboos are used to produce nylon, and
they are charged less; why? Because it is
of social use! T do not think any hon.
Member in this House would agree to
this. Then, who is soffering? We the
people, who are the sufferers. Passengers
aré chareed more fares, and it is said,
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freight charges are less, because the food-
grains are carried in the wagons, Bot it
is not as if the common man or the
peasant carries his sack of foodgrains in
the goods train. It is the wholesaler and
the blackmarketer who make use of
these wagons t{o carry foodgrains, and
this is after paying them less freight
charges! 1 do not think that at present
ihe conditions im this country are such
that prices will go down on this account.
There is no reason whatsoever connected
with this.

Take even the Food Corporation. The
Food Corporation is also a party to the
btlackmarketing and high prices. Bvery-
time it is showing losses to the exchequer
so that the people should feel that the
Government is doing a very great thing
ty supplying them food at a cheaper
rate. And what kind of food? It is the
kind of food which the people resent to
eal, which children cannot eat and
touch. That sort of food is being sup-
plied by the Food Corporation. In
order to hide all this, it is said that the
1ailways are charging less for the stu-
dents, giving them concession and all that.
This is a very, very minor factor in the
whole set-up of the budget which is
being - presented and which amounts to
crores of rupees.

The second point is this. It is the way
in which the public are served; how the
public are served by the railways. I need
not explain to the Minister because
sometime back I heard that he had
travelled in the Bombay local trains. But
if he had gone there without the para-
rhernalia of a Minister and gone secretly,
he would not have got down where he
wanted to get down. If he had started at
VT and wanted to get down at Dadar, he
would have probably reached Kalyan,
because the trains are so crowded that no
man can travel even standing. I may
iell you that there are thousands and
thovsands of womsn travelling in these
trains; women carrying babes in arms.
Sometimes there is such a stampede in-
side, that the local trains are insufficient.
Sometime back the women passengers in
Bombay inade a request that two more

carriages should be attached to the local
trains  specially for women, bw no rail-
way authorities could pay any head to
our plea and nothing was done.

What about the food that we are
served on the railways? I do mot know
whether our Minister has ever tasted the
food that we are supplied on the rail-
ways. If he goes along on these lines for
one month, I am sure he will start suffer-
ing from ulcers, This is the kind of
food that we are served on the railways.

Sometimes for hours together in the
night there are no lights at all in the
carriages. You go on pulling the chain
and the guard will start shouting, giving
explanations. Ultimately you will have
to keep quiet and until you reach Bombay
there would not be any light inside. Let
us not compare ourselves with foreign
countries, saying that we are so efficient
and our railways are running in such con-
ditions that we should be proud of it
Of course, we should try to develop, but
let us not say that we can be compared to
Canada, Italy and France, See the way
we are being served. Some iime back it
was admitted even by Mr, Jagjiven Ram
that the railways were losing their freight
trade and the road transport had increas-
ed its trade. Why is it? I say that the
Railway Board in collusion wih the road
transport truck owners and oil monopo-
lists they have deliberately worked out
railway freight to give road transport an
edge over Railways, Trucks are pro-
duced in the private sector by the big
houses and truck orders are pending.
The road transport is increasing because
of the railways’ beautiful performance in
delivering goods from one place to an-
other, Tt takes months together to ssnd
some small thino from Nagpur to
Bombay or from Calcutta to Delhi. That
is one of the reasons why road transport
is prospering. It is to support this road
transport business that the Railway Board
is rather sabotaging the railway transport.

How are the workers being treated?
The Minister has accused the workers
and said that they were resorting to strikes

1eqA\ SpOqIAND MOs-03  pue sowrayd pue
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are the workers to do? Nowhere has the
Railway Minister said whether the
workers' demands aré genuine or not.
When the two federations existing in the
Tailway sector were not functioning, the
<ategorywise unions started functioning
and they met the representatives of the
Ministry. If the Minister had taken note
of their complaints there would not have
been any go-slow or strike, We, the
workers, are not in favour of strike for
strike-sake, We know what the strike
means. We suffer the most during the
strikes. Some Members on the other
benches said that we were not patriotic
and we did not care. We Jo care. It is
not the Railway Board which runs the
railways; it is the workers who run the
Tailways and they are the people who are
20ing lo take care of the railways; it is
not the Railway Board. Therefore, I
request the hon. Minister not to criticise
the workers and he should not say that
they are hitting the railways. We do not
hit the railways. We do not wish to hit,
But when there is no way out what are
we to do? Are we to go on praying
‘before the Railway Ministry? Or sing
Ramdhun? There is a big business house
in this country which goes on building
temples, And as you know, there are
Birla temples, this and that temples. The
monopoly houses are building temples
ort of their super-profits and give the
worker a place to go and pray before God
saying; please give me a better birth in
my next birth. The big houses try to
bribe God also by building temples so
that he would not send them to hell.
Are we expected to go and pray in these
places, if not to go on strike? It is our
right to go on strike, if the grievances
are not met. The Minister said that there
were 700 category-wise unions. If there
are 700 wunions in the name of demo-
cracy you must talk to them and that is
the only way out of the crisis. We are
not currying favour and they have
already given notice about their future
course of action, if the Ministry of
Railways and the Railway Board are
not going to take note of the grievances
©of the workers. If the demands are not
discussed and negotiated, there will be a
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strike by the railway workers, No worker
and no union would like to go on strike.
But if they have no way out, they will
have to unite to continue the struggle and
go on strike, if nccessary, I would like
to inform the hon. Ministar that if he
meets the demands of the workers, it is
the workers who will come and stand by
bim. I would say that the Railway Board
should be thrown out because there is no
necessity of continuing this Railway
Board. The railway workers are willing
and ready to run the railways. 1 give this
assurance on their behalf that we will
give you a better performance than the
Railway Board.

&t qur fog (qadhn) ;o gamET
iz, & wod wfr w@r gwaR
%z wT §, WA oF af o o
ot ag @ Oy & for A8 wrifae
fem a1 WX 99 gAY TEw qF ¥
fadr &% T way oY & wrdam A 41 )
¥ ag ardar e A 7 9T mIw
q9 % RBT 22 WRAT B TGW qA
W ¥ g gral & fasararg fear
=t afea arcanw feg It ¥ g7 gaan
e ww frard faad fod & o W
forer faa wr g W & Y 7f 3% &
% wf v0s A N fage & fagga
mm‘{offﬂ*iﬁt’vw
# wy & wrard @

fYRT, TE YT 50 7§ TFXN LT 4T |

T a7 a6l & & g A A w7 AT
fir 3@ sril ¥ grai § oA @, Fras
§ s i MW 97 I
ﬁfmﬂaﬁ ¥ o @% ) afwa
araer fr A fage & @y aw
ww 3@ fgre o arr Wt o, A
Fuardy AT areg o & grEET w
sfrrarwr fiear ar de g #§ «10-
«Y& w1 g gar qr ¥ 0 FH
2§ ¥ forrst aog @ W ¥ IW qF
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SHR1 K. S. CHAVDA (Patan): For
the last four years every Railway Minister
tas regretted the increasing costs and
proposed an increase in the fares and
€reight with the assurance that this will
provide the surplus needed. But, every
wyear, we find that this assurancc is not
implemented and the Railways end with

a big deficit.

For the first time in 1966-67 the Rail-
ways showed a deficit of Rs, 18 crores.
Since then the trend has bsen continuing
avith a small surplus in 1971-72 and
1972-73, The surplus in 1971-72 and in
1972-73 was also unreal, 1t was only a
Yook entry if one reads the report of the
Convention Committee. 1973-74 Budget
thas shown a new peak in this perform-
Ance.

The Railway Minister has claimed that
after the last Budget's incrcase in fares
and freights, the Railways would show
a surplus of Rs. 23.86 crores, but it has
bezn now turned into a deficit of Rs, 99.75
crores. One may ask—what sort of
Budget is this that the final fignres over-
shoot the estimates by such a big margin?
Have the Railways learnt a lesson from
these? It seems to me that they have not.
I think 1974-75 Budget is again an
attempt to hide the realities from the
public. It is also a budget, an attempt to
put a curtain on the inefficiency of the

Railways.

The gross traffic receipts ‘have been
estimated at 25 per cent zbove the level
of the 1973-74 figures. that is, Rs. 200
crores more from the goods traffic aad
Rs. 50 crores more from the passenger
traffic. It can easily be seen that these
two assumptions are illusory and not
realistic, Tt is most unlikely that the
passenger traffic will rise by even onc
Der cent, let alone the three per cent en-

Rly. Budget— PHALGUNA 15,1805 (SAKA)

Rly. Budget --
Gen. Dis,

visaged in the Budget. When it comes
to the goods traffic, the Railway Minidthr
is eved  more unrealistic. The expecta-
tion that the goods traffic will increase
by 25 million tongmes is a gross over-
estimate, The expectations are unlikely'tj:
be realised. The budgetary gap is going
to be mot Rs. 52 crores as in the budget,
but Rs. 152 crores. But if the increase in
goods traffic is not realised, which is
most likely not to be realised, then, the
budgetary gap will go to the extent of
Rs. 300 crores in 1974-75. There is a
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constant cry all over the country that
wagons are not available for different
kinds of goods. The Railways continue

to say that the goods offerad are not ade-
quate to the capacities created by the
Railways, Take for example Coal. Rail-
ways say that the coal offered is not
enough whereas the Mines Minister says
that the Railways are unable 10 handle
the coal. Whoever is to be blamed for
coal shortage it is the public who have
suffered and is suffering most.

The Minister’s speech pointed osut to
lower offerings by mines., But the Mines
Minister while replying to the Calling
Attention notice on Steel Plants’ difficul-
ties mentioned the Railway's inability to
supply coal. Therefore, Sir, an inde-
pendent inquiry should be set up to
determine who is exactly at fault. T have
gol two suggestiong to improve the Rail-
way finances. An all-out effort shouwld
be made to increase the goods traffic from
200 million tonnes to 240 million tunnes.
And this is possible. It is obvious that

the Feurth Five Year Plan has created
some increase in the economic activity
but the Railways have failed ro take

advantage of it. Road traffic has taken
advantage of it. And that is why Rail-
ways will have to become commercial in
an attempt to win back this traffic,

My second suggestion is that improve-
ments in the administrative efficiency
should be made so that losses on account
of pilferage and ticketless travels will
be reduced. Railways pay compensation
to the extent of Rs. 15 crores on claims
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and the losses suffered due o ticketless
travels is estimated at about Rs. 2§
crores. The total loss amounts to Rs. 40
crores. 1If only the Railways save this
it could make so much difference to the
situation. These two suggestiors of mine
should be taken note of by the Railway
Minister,

The Railway Minister has said in his
speech that he has taken personal interest
to ensure that representation of SC and
ST in railway service is actually in
accordance with the Government orders
issued from time to time. This is not a
fact because I personally wrote to the
Minister and I have got so many com-
plaints that orders are not implemented.
I will cite one example which 1 have
written on 6th November, 1973 to Shri
Mishra Ji. This is regarding injustice
done to Sh-i M. K. Jadav Teacher-in-
charge, Railway School, Palanpur,

Individual
before the

MR. DEPUTY-SPEAKER:
cases should not be brought
House.

SHRI K. S. CHAVDA: It is injustice; I

am citing an example; what wrong is
there?
MR. DEPUTY-SPEAKER: Individual

cases should not be brought before the
House, Otherwise there will be no end
to this. There is a procedure tor this.

SHRI K. S. CHAVDA: On this point
the reply given by the DPO Ajmer is the
same given by Mr. Gupta, the General
Manager of Western Railway and the
same reply is given by Mr. Mishra ji, the
Railway Minister. Nothing has been
done, but the poor fellow has requested
the railways for his transfer to Bhava-
nagar. ...

MR. DEPUTY-SPEAKER: Let the hon.
Member resume his seat for a minute. I
am pointing out the practice or the pro-
cedure of this House. It may be that as
a example he may mention it, but this
House cannot be used for advancing any
individual case for running down any
Individual, especially one who is a Gov-

ernment. servant. Let l.ll aveid
Otherwise, there will be no.end Lo it.

SHRI K. S. CHAVDA: All right. But
80 far as....

SHRI L. N. MISHRA: The hon, Mem-
ber may send that paper to me.

SHRI K. S. CHAVDA: The orders are
1t on papers and that creates an impres-
llon amongst the non-Scheduled Caste
and non-Scheduled Tribe people that all
benefits are given to these people. But
they are not implemented. What is to be
done in such a case?

MR. DEPUTY-SPEAKER: The hon.
Minister has offered just mow, if I have
heard him aright, that the hon. ‘Member
may send that case and the relevant
papers to him and he will look into it
So, that should be enough.

that.

SHRI K. S. CHAVDA: | have written
80 many times. Anyhow, 1 shall do so
once again,

MR. DEPUTY-SPEAKER: He has
said so in the House. So, that has some
added weight.

SHRI K. S. CHAVDA: The Railway
Minister has complained about deteriora-
tion in staff discipline, But who is
responsible for this? It is the Railway
Ministry which is responsible for this.
If the genuine grievances of the railway
cmployees are not redressed, even though
it does not involve the expenditure of
even a paisa, what should the employees
do? Let me cite one concrete cxample.
The president of the All India Railway
Telegraph Staff  Council, who is a
Member of Parliament and this House has
written to all the Members of Parliament
regarding the grievances of the All India
Railway Telegraph staff. 1 shall read out
just one sentence to point out what their
demand is.

“We are asking for the c(hange of
designation of the railway asignallers to
Railway telegraphist, based on the
nature of service rendered by this cate-
gory.".
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Signallers are those who lower the nigoals
on the railways, but these people are not
signallers who lower the -ignal but these
are the people who arc sending messages
by telegrams and they want a change in
their  designation only, but that is mnot
being accepted. Now, they arc slaging a
dharna near the Rail Bhavan. My point
is that even the genuine grievances are
not being redressed even though Govern-
ment have to spend nothing. In thess
circumstances, what are these railway
employees to do?
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Let me give you one more instance. 1
have received a representation from the
TT's of Rajkot division regarding un-
equal distribution of posts of ticket check-
ing staff. The Rajkot division is a bigger
division as compared to Ajmer which is a
small  division. But all the sleeper
coaches are manned by the Ajmer divi-
sion staff. The railways do not have to
spend anything to accept the demand
of these people, and yet it is not being
accepted. They are also on the way to
stage a dharna or something like that.

Similarly, the Paschim Railway Adhya-
pak Parishad has sent a memorandum
voicing their demand. Their demand is
that the railway teachers have been en-
joying the same grades as the Delhi
School teachers  for the last 20 years.

ihey nave requested the Railway Min-
ister that the railway school teachers
must also being given the revised grades
allowed for Delhi school teachers. This
is also not acceded to.

Now I would like to say something re-
garding new lines in my constituency.

MR. DEPUTY-SPEAKER: Your time
is up.

SHRI K. S. CHAVDA: 1 will only
take a minute—I will not make a new
point.

The Railway Minister has proposed 12
new railway lines s seen on p. 12 of his
speech, regarding which survey has been
conducted or is proposed to be conducted
in 1974.75. He proposes to take up the
construction of these new lines in  the
Fifth Plan period, but he does not pro-
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Pose 10 take up the comstruction of the
Kakosi-Bhildi railway line for which a
survey has been done ‘im 1966 for which
the railway administration has spent Rs.
I lakh. Again I will bring to his notice
that the ling is strategically very very im-
portant. It will serve a backward area
bear the Pakistan border. If construct-
ed, this line will also serve ax a paraliel
line to the Ahmedabad-Delbj trugk route
line and will reduce pressure on  the
trunk line. The Minister should not
compel the people of that backward area
to start an agitation for this.

I hope while replying to the debate he
will reply favourably to all these points.
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SHR1 BHAGWAT JHA AZAD (Bha-
galpur): Mr. Deputy-Speaker, Shri Gos
wami said yesterday—and there has besn
a reverberation of that todav also—that
it seems that the railways belong only to
the trade umions in this country, They
have got the monopoly. They exchange
very nice epithets. From this side, they
say there are scorpions and snakes on the
other side anq from the other side they
say there are rats and cats on this side.

MR. DEPUTY-SPEAKER:
scorpions and snakes, where does
Chair stand?

SHRI BHAGWAT JHA AZAD: There
was a judge like you presiding in a court.
One of the lawyers said: ‘My Lord, here
are the hon. members of the opposite sid=
who are practising nothing but falsehood
and untruth’. Then the other lawyer said:
‘here is the hon. member who is the incar-
nation of untruth and falsehood himself’.
And the judge like you said: ‘After this
mutual introduction, let us proceed with
the case’,

After this mutwal introduction, 1 want
to say that the railways belong to the peo-
ple and we are the people who pay for
them. We have always stood by the right
demands of labour in this country. 1
for one support the recommendations of
the Gajendragadkar Commission, which
was a very powerful commission, which
said: one industry one umion. I have al-
ways supported that. T say in raflways
we must have only one union and not

Between
the
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747 unions which will every dsy paralyse
the functioning of the railways. | support
that.: Possibly the Minister may not like
it or the Government’ may feel embarass-
ed, bat if at all the employees want 1,
I will go to the extent of saying: let thete
be a secret ballet. 1If we can have secret
ballot in elections to U.P, to Parllament,
to the- Assemblies, what is wrong in adop-
ting that practice in the unions? Why not?
SHRI L. N. MISHRA: 1 support you.
SHRI BHAGWAT JHA AZAD: 1 am
happy to hear thal. 1 koow that most
of the State Governments and INTUC
have opposed secret ballot. Only HMS,
the AITUC and two Statc Governments
then—Kerala and Wesy Bengal- supported
it; 1 do not know which Government will
support it now. I for one will say: let that
be done.

1 want to know who is breaking o
interfering with the functioning of rail-
ways in this country. [ support the Minis-
ter when he says that one of the importam
reasons for the dismal failure and mal-
functioning of the Railways last year was
the indiscipline among the railway staff.
1 have supported the demand of the TTEs
for a running allowance. 1 always sup-
ported them. Up till now they have not
agreed. 1 support their demand for a uni-
form uniform, not different types of uni-
forms. 1 support the railway school tea-
chers' demand for a pay scale according
the Delhi school teachers’ grades of pay
or the scales prevalent in the Central
Schools, because that is the rule. At the
same time, ] want to know whether we
should go on supporting their demand
for increased allowance and so on but we
should also not expect them to discharge
their duty to the country.

Look at the punctuality of trains. You
are not sure when you will reach your
destimation. All trains are running ab-
solutely late—two hours, four hours and
sometimes more. 1 once travelled by the
Assam Mail. Tt was due at 10.30 P.M.,
but it arrived at 1030 the mext morning
at Patna station.

Who 4re running these trains? The
loco staff. They say we run the traina.
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I usk: for whom do you' rua the traims?
Who are paying for you? - The local staft
just arrive at any station und say: ‘My
duty is- over; 10 hours, You tike over'.

I must say that the Rajlway Minister
made a bona fide wmistake n talking to
them in May last year, He was the first
to talk to them; under the Government
of India rules, no uarecogmised union
could be talked to. Even without a
sirike ballot, even without a notice of
15 to 21 days, they struck work. Did
the loco staff, in May last, under the
feadership of my comrades,—though. it
was an unrecognised union—have a strike
ballot and did they give nolice of a
strikc? But, Mr. Minister, you talked
to them and that was the initial mistake.
After that they purssed you in August,
they pursued you in September and they
pursued you in December. Not a day,
not a month, passed from May to Decem-
ber, without trouble. Even now, the
union of a certain category is threatening
to strike; the guards are threatening to
strike from 10th March.

1 am happy that the Minister has an-
nounced: np work, no pay. For those
who work, give them four months’ full
pay plus one advance increment. You
mus: take full duty from them. They pay
the duty pay plus one advance increment.
But unfortunately, there is lale-running.
I think for setting this right it does not
require finance. It requires personal vi-
gilance and skill. The Railway Board
should be told that they have to run the
train. “Either you run the train or you
go.” You make a condition for yourself
that “I have to run the trains or I have
to go.” The Minister can do that. This
late-running of trains costs the nation
a great deal. How many man-hours are
lost; how many hours are just killed; and -
how many people are made to suffer and
how much revenue to the railway is lost?
By the late-running of trains, 4,50,000
man-days have been lost between  last
April and December alone. This is more
than twice the figure in the last two pre-
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months, such a great loss of man-days
has occurred. . Never before was the rail-
way finance so deteriorating as in this
year.. The Minister bimself- has sgid—I
quote—"This year, 1973-74, has been the
worst year for the railways, for masy,
many years. Why is this so?

There is the question of indiscipline.
As | have said, after all, you have to
give the leadership. Either you discipline
them and get their co-operation, or if
you can not do that, well, something else
has to be done.

I find in the budget the following im-
portant things. Firstly, 1 find a deterio-
rating, disconcerting fall in cilicicncy. Se-
condly, 1 find no sign of effective action
1o tighten the system and to stem the
rot; thirdly, I find there is a failure to
discipline the workers, to discipline the
{abour aad win their co-operation.
Fourthly, | find there is no plan to co-
ordinate the road, river and rail trans-
port for the maximum utilisation of the
«ountry's infra-structure.  This was  S¢
tast year as well, Fifthly, 1 find the
usual understatement to the working ex-
penses aud an exaggeration of earning
potentiality. Sixthly, T find a lopsided de-
velopment of the backward areas in terms
of new lines and the laying of tracks.
Seventhly, 1 find a hike in fares and
freight, as if it is a paracCea for all the
ills that the railways are suffering from.

I will fake the last point first—about
the underdeveloped areas and the need
for more rallway lines. 1 support the
Migister in one respect. Up till now
we were being told that you cannot have
railways because you cannot earn in
those lines. But time and  experience
have shown that in the backward areas
which have been opened to the railways
and which have been opened by the rail-
ways, they have offered enough traffic.
After 1 support the Minister when they
sald this, I ask what are the criteria for
the laying of new lines. How do you
dp that? - .

Mr. Minister, you have forgotten your
first love. Your first love was Bhagal-
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pur from where you and 1, both, 'radu-
ated.
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SHRI L. N. MISHRA: [ have ogver
forgotten it.

SHRI BHAGWAT JHA AZAD: 1
know you have now many loves in this
country, right from Bombay to Kanya
Kumari Antareepa. But do not forget
Bhagalpur.

MR. DEPUTY-SPEAKER: I am sure
you do not accuse him of promiscuity!

SHRI BHAGWAT JHA AZAD: What-
ever interpretation. can be made on that,
I say only that much. | would, at the
same tme, say that I thank him for
the Gauhati Mail. But after what a
bitter and long fight?

Why do you disfranchise from the rail-
way point of view the people living in that
part of the country. There is this track
from Delhi to Bongaigaon. This train
unlike the trains on Bomaby-Calcutta or
Calcutta-Delhi line, has got a rotten en-
gine which is detained every alternate day
between Kanpur and some other station
where you have nothing but ganna sold
for thirty paise or so. Why not have
a diesel engine for this? The whole line
from Delhi upto to Bongaigaon is double
track, minus Kiul-Barharva. You have
promised 1o join Meghalaya, you have
promised to join Mizoram and Gauhati.
How can you do all that? Do not give
us lollypops. Unless there is  double
track between Kiul and Barharva how
can you do it? Dead lines are lying idle
in Mokamo which you should get for
the Kiul-Barharva linee. Why do Yyou
forget the late Lal Bahadur Shastri’s pro-
mise, which was given when he was the
Railway Minister, about the Peerpainti-
Godda-Dumka line. You have announced
the Deogarh-Dumka-Ramourhat for sur-
vey. It is a very vital link. T mean
Peerpaint; to Hasdia. Extend it simul-
taneonsly and join it to Dumka.

When T write to the Railway Board
about a crossing which is vital for an
tmportant link om road, nobody hears
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me. When we talk of big things, money
15 hot there. When we talk of small
things, it is not possible. What is then
possible? It is only a Ministry for Ne-
gutives? You should keep jll the possi-
bilities in mind.

About traffic, | may say that when the
Fourth Plan began, it started with a big
promise—265 million tonnes. Subsequent-
ly it was reduced to 240 million tonnes
and last year it was further reduced to
192 million tonnes, What a fall, my
counirymen! From 265 million to 192
million. This is the lowest year for tra-
ffic since 1963-64. PEverything is first;
in the lowest traffic that year is the first.
Why is it that your department cannot
forecast properly? 1 know it is mot pos-
gible to be very precise in forecasts in
a big country like ours. But why should
the difierence be more than 20 per cent?
When your expenses should be increas-
ing, you say: almost static. Your earn-
ings are falling. I have no time to quote
my last year's speech. [ made this point
last year also.

SHRI L. N. MISHRA; Better not quote
that.

SHRI BHAGWAT JHA AZAD: 1
woukl oblige the Minister by not quoting.
This traffic fall in the Railways shows a
very bad disease. They cannot forecast.
They ‘are knaves, or fools or wisemen;
wise in not telling the public of the real
«jtuation. The Railways are going in the
vred every year. They say that next year
the traffic figures are 25 million tonnes.
Last year they said that it would be 10
million tonnes. I said: according to your
performance you could not do it. This
year also T say that they cannot do 25
million tonnes. 1 have been supported
by facts and circumstances which the
Minister himself has stated. Why is it
not possible? 1t is not possible because
of the wagon problem. Do not hide it
from uve that thirty per cent of your wa-
~ons are in hospitals and another 10-15
ve. cent are lying idle on their way to
the hospital for want of berth in -the
hospital. ... (Interruptions). 1 would say
that the indebtedness of the railways
have increased. Their borrowings from

Rs: ll‘ crores to 208 ‘crores. They go
on taking more loans becauss they.belicve
in

wwn fida e AT g g
ga feza’

That is what they want and they are
always getting it. You have to find out
that ‘while your indebtedness increases,
how is it that your traffic falls and your
operational e®ficiency goes down. That
shoulq be stopped.

16 hrs,

Take the case of the traffic of coal. 1§
hope the Minister will pot take this cri-
ticism in a wrong light. We have been
repeatedly saying in this House that there
is shortage of coal in various parts of the
country. The Railway Minister says that
there it not enough coal to be carried
and that is why there is a fall in the
coal which they carried to the extent of
10 million tonnes, as compared to the
earlier year. But the Minister of Steel
and Mines says that the production of
coal is 80 million tonnes while what the
railways have carried is only 61 million
tonnes. Shri Tiwary was very correct
when he asked that when you cannot
carry coal from your own trains, how
can you carry coal for others.

SHRI L. N. MISHRA: T will tell you
the truth.

SHRI BHAGWAT JHA AzaD: |
want to know why it is so. Why is it that
under your stewardship the railways could
not carry coal for their own consump-
tion?

Here we must remember that there Is
2 shift in the energy policy of the Gov-
ernment. We are switching over from
diesel to coal. In that context, if they
cannot carry coal for their own consump-
tion, how can they carry coal to Ahmeda-
bad or Bombay. I can say on the autho-
rity of the Government of India that
there is no coal in Delhi today. WNow
there are two progressive Ministers, you
and Shri Malaviyaa. Why do you not
settle it between yourselves and tell us.
for God's sake, which one is guilty or
whether no one is guilty?
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Mr. DEPUTY-SPEAKER: The, con- Can’t he stop that lvakegz: ost bim

sumers are -guiltyl

SHRI BHAGWAT JHA AZAD: S,
you are right. Why should they con-
sume coal? Why should they not eat
raw wheat?

The railways say thul they are incur-
ring & loss in carrying coul to the ex-
tent of Rs, 36 crores. So, the Minister
has hiked the treight by Rs. 37 crores.
1 thing be should nut have gone with a
vengeance on this traftic because coal js
used in every house in this country.
I know that # mujor portion of the coal
is used by the factories and the
public SeClor  wideianings. Bul  Juo
not forget that a small portion of the
coa! is used by the people in their homes.
Even though they consume less coal, they
are your best supporters and your voters
t00. So, the increase in freight for coal
should be the least. This increase in the
freight of coal las g multiplying effect on
prices. The Minister said that its effect
on prices may be five to six per cent. I
say it is wrong; it will be much more.
It will push the cost of many other items.
And the unrealistic assessment of the ex-
penditure and revenue will always give
a bigger gap in the deficit of the Fin-
ance Ministry. Thereby, the money sup-
ply will be more in the country. So, this
action of the Minister is not ogly not
anti-inflationary but it js inflationary. It
will increase the money supply in the
country. By understating the operation-
al costs and understating the revenue,
you are putling B wrong picture before
the country.

Instead of having a hike in freights,
why not tome up the administration?
You ftravel by any train, Toofan Mail,
Assam Mail or Gauhati Mail, from Delhi
to Agra, you will see how much loot
takes place in the train. The people
are allowed to get into the First
Class. They need not purchase the
ticket. They give half the fare and get
down. He can hide himself with some
mask and see any train at might, bow
in the First Class 15, 17, 20 persons are
allowed in the corridors without ticket.

stop this graft, stop this thei. unu pilfer-
age. :

I am sorry, I cannot agree with him
about the R.P.F. which should be really
called as the Railway Pilferage Force..
This is the real term for it. 1 would like
to know the facts and figures....

MR. DEPUTY-SPEAKER: Shri Hanu--
manthaiya could not more agree ' with
him.

SHRI BHAGWAT JHA AZAD: When
this pilferage force was introduced in
the Railway, the pilferage or the loss was.
Rs. 2—3 crores. That was brought in at
the cost of Rs. 2 crores. Now, both arc
increasing, the pilferage force costiog
Rs, 12 crores to the Government and the
theft and damage also costing Rs. 10—I12.
crores. Both are vying with each other.
This is the situation.

I say, you ‘abolish this, Instead of go-
ing to the Home Ministry asking for am
1.G. for the R.P.F. on the lines of LP.S..
I. P. from the Central Police Force,
which has been rightly turned down by
the Home Ministry—I know this has
been done—why should you not abolish
it? Why should have it at all? Last
year also, I gave facts and figures, I will
not quote them again. But my statement
has been corroborated by events that the
cost of this piferage force, the R.P.F., is
increasing and so also the thefts and
damtages are increasing in the railways.
What is the relationship between the two?
Therefore, 1 would say that this should
be looked into. That is how he can get
revenue instead of resorting to freights
and fare hike.

A word about the operational emcienty
of the railways. The hon. Minister has
himself said everything and I must thank
him for the candid statement that he
has made. For example, since 1963-64,
for operational results, 1973-74 is the
first and the worst year in recent history.
This is the first and the worst year. In the
last two decades, the freights have gon=r
up by 82 per cent; the fares have gone up
by 74 per cent. But the cost of stores has
gone up by 250 per cent. So alo the
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per cupilg labour cost has gone up by 194
per cenl. Now, these two things, the cost
of stores and the per capita labour cost,
.are within- the management and control
of the Government, under the control of
the Railway Board. Why should not this
be controlled? The freights have gone up
by 82 per cent; the fares have gone up
by 74 per cent. But the cost of stores
has gone up by 250 per cent and the per
capita labour cost has gone up by 194
per cent. Don't you feel that it is wvery
simple to find out whery you cun have
the control?

The hike may be justified—not on
Third Class; 1 will never support it—on
.First Class and on Air-Conditioned Class.
Have all this. But why have at all First
Class and Air-Conditioned Class? Have
only three Classes in this country; Loot
«Class, Late Class and Trust Class. By
Loot Class, 1 mean, let the Railway Pro-
‘tection Force allow people to go W.T..
without ticket, and sahchs to po  without
ticket. and collect money from them ‘and
.distribute it among themselves. By Late
Class, 1 mean let the people who will sit
there not know when the train will start.
By Trust Class, I mean, let us pay an
extra between 10 to 15 or 20 per cent
which shoukl be made into a Trust and
that Trust should be used for the welfare
of the Rallway Board and the high-ups
s0 that they can look after our Wwelfare.

In conclusion, I say, what I feel I have
always said on the Railway Budget,
whenever I got a chance minus three or
four years when I was out of speaking.
1 have always said that these vitally im-
portant things are lacking in the Railways.
They ‘always went on putting their opera-
tional costs low, their traffic low enough,
always secing that they have the fare as
their last alternative. That is the oaly
panacea for all these. I would say that
it is not correct. Tt requires a visionary
Teadership, - with less of extra-curricular
activities and more of insight and hard-
working. Why Sir? To ensure the
functional efficiency and the financhal
viability, to streamline the system, not in
isolation ‘but in terms of rail-road aod
linland water-way co-ordination.

The:most impertant and the last point
that 1 want to make is that the invést-
ment in this biggest undertaking of India
is going down. -Why? Because they are
scared of their rate” finance and, there-
fore, the usual inv:stment in Railways is
going down, with the result that in the
coming Fifth Five Year Plan, whatever
they will demand, the traffic to be loaded
and carried by the Railways would mnot
materialise. 1 give a warning that the
Railways, by their investment also slow-
ing down and by the wrong traffic re-
ceipts they are giving this country the
future years may be worse than 1973-74,
Therefore, 1 hope the Minister will
take all these points in the perspective in
which T have made them and the support
that 1 have given, and not in any other
light.

16.12 hrs.

[SHrt DmNESH CHANDRA GoswAMI in
the Chair.]

sft vragrye fog (fadr) - warafr
wAEg, ATAE HAZF AT T F AR
d g F FIE K AT AT TIT
& 39 "qeweg § Afgs F377 4F qrAATH
7 frar | TG ¥ 3IMEF T\ F
AT §% HAG I W A4 B AWA
AT gafad araers g arar g froafy
§ ¥ A ¥ FE @ A A 3T
wort faere Al v 1 A AT R F
AT T 0T 3T WA A F JAA @AT
sTgar § ¥9 WM @ fF 93 3% 1 W
art-aw I |

qgeT g a1 2z & 7 ag w17 @
Afer & fow Afx 3 grare o O WE
AT 73 & wfuw g7 AT FA N
arz darx #r arfr & IT 0T IF AA
qwar ? fr sy @ & T AT
ok  amA Y fa® i FIAY SRar
TgT gy wmar ¢, Formd A ¥ q@er v
t 5 3w faatn w¢a 4 w307 =74
& gor a1 W &Y ad gF Forawr frator
qot &Y T 4T, 39 ToE A T W oft
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ot apafeqr W & A wwdt o
& e g ¥ fe Ay ofcfenfo ¥
TR RN A A A e A A
R? '

ag o % fagrofs qe7 & fie aw
O ToE A A 3 AT I A
oA Ay AT w0 A% ¥ O o faww a3
farar< W & fs sraven A & A
I¢ I AT q S §7 wgfaar d=
&Y o & W W wgfaar w1 T A
Ffaaaamadw g o 37 a8
& wrgT ww T A A A3F wibI
forersy oy gath T IAH AT AT F
AMEX ¥ ¥ A W) §I 0¥ oA
TN ® M, IO AF TeT A E W,
ot fromeeor W a% A g
Tl I MEATAl M F 9T AT
i F A ¥ W T AN AR W
fmfwr sow gw @@ 7 419
Wri & %23 & arrag o wrf frEme
WIS A% g BAT 1§ q& 0 AEW
fe g fr=me & f97 1 " T0%
AT 9 ¢

9 AT A T FE T 24160 T
g freaa fFa i & 6 aar o 39a
& g | @ v F sy ag
qx 94T AHH A T §, 199 wnT
T a3 &, feFzaT §, a7 €4 & aqt
& &g 1 T@E T ATE § 0 A0 WA A
7 e fawar 8, ¥ 34 TR § w18
w@ar & 1 42 &0 Ifefeqafz & s am
a2 & g § T 9rardr ¥ § fe 3%
wraeAY &9 a3l 97 A1 T FR
e 41 A4t e ?

afamn &t d@dr fadr § 3= o9k
TrE AR wET EAgi w1 fod w0
AT F1aT T THTF | AFF 9L ATH
ot @7 1 @ sl a3 Par o
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ug gfear dNT Nl w w@aq 7

Wt forey Wt g @ Wi
& T AT AV T O & Frwar gar
foer § 1+ TN AE ¢ =f@ Avo-
au v fercara wgr wTar @ 1
¥t qfewa | WX 0@ ForE & wréo
€o Wro ¥ wreaw & § faqg & g
& formrior & & foar mar | «fi g
T agwi w1 giawr AT &, v 7g fraior
& O ¥aw W ¥ AT A aEq
rearfy YA aeaEmMIg | §arawe
| FATATC TAH KL & q7 fop 3T w4y
A FI FE A TN ET 5 F A
g wgm f& IER N fRm o
farare fFar | 37T oF 97 WY faar
fom o & =qez 3w @ fF wreo o
#1o ¥ ¥ ¥ far ¥7 Y AT 0T
gfer #t gfar & v 9w @1
78 & fF 9 S0 & qq faay F arz 0t
wr %1 afceafa ag § fF oror ot a3
wr e § gafar fF 7t o7 Tifer
Arat # fagqA w1 qTO0T AGY ogar | &
A A 5 oag 1 aidfgfy §
fe ow W AM F ez wAW g wd
Ju s ag wiiag ?

A AR T & AT FAT 667
§ W w6z & fraor & iy ag
eyex fifa ama o1 a8 § fa gi Fer
®Y g WAA F TG FTAT qEAC b
gd dad & ag o Fre=y @ drar T=r
a7 @ ¥ 5 farT dx ¥ wer o
I Y e | ¥a9 20 pT TCE -
oon § ai ® wigs wrard wiv el
IeT FiERA(Y | A FNAT w7 AT
fawfaa & oY o0 fawfara 7 & Sz
& fod agf 9 W& amfew &
famtor ® A WA W
gl aF O aAFdd ag wesfen
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[ TrwgrT fee)
ot e § Freiaiee f T areft
2 gz g S & 99 WET W
e afe figr v
A Iegni @ 9T I vy ot w
# ofcfore s @ @ Fa frdes
& oz Nargfen sangm sy T @ £
et ferearre wrrenfoee /8w e
3 farere wok agt a« fagr o ogi 3%
Hyqey w7 ST I ¥ |
e, & wa @Y I A ot A W
ara %Y & fay gy [T WIgAr §
fo T & 8 T @ TR dhege
FTRH WR AL e ¥ fd fearg-
w87 w1 fAauin frar ) &fer 9%
g & &% IR qE qAATAT AR E,
a8 TEA 7. TFA WSS 41 wY &,
FeT & TUATG 3G, IR A I G
JF A A F A A A E, W
WEGFT FEEH AT WL IO
TR O o ST A | T ar
qqo o o, ford dwm 135 §,
I OF Wt Reger W WX RegeT
Zgw w1 oWt T ¥ TR
i feftage wo o | Fifaw,
ITHY FSAT 300 ¥ TN §, CAF wrwm
g% wigdt § 1 F AV aF =
sforgi & fawd o @ o o
wTE REIET WA WX 0T Zge
w1 aelt T ¥ ¥ oy arr wwfey
wg @ § %7 NN & ol o
TT WEWE FT EEE §, TR A
feadiiew qAWA w1 efwR e g,
f&T v a9g § fF arr aF g7 g
¥ fad gk wrafwal w1 w41z i fsar
ATHET | AT AT ET F-IIET I AR
srafag’ w1 aarw Agl g, v fawame
e AY ¥ wrxfwal w1 adc a1-

qEreaT AT 3, #9f% I W=
wrez-foen & wraAr gard ol & wet
o Y YW SWRTAT ¥ AR
o fat &, & aak Pl A w2 @
£, ¥fer wawiwe ameee § W oafa-
T WA T &, A feymary A 3T
¥ xafad & wgar WA g e oz
urq foordm-aa & qyom Wy §
o wrowr At qdnr f|e sA W
e} €% Wt o g nfadl & e
L

et Ay ¥ UV ¥ A
aTe A ¥ Frodfrodto G dro Sfte do
& sy §, WY A | 4v 7 e far
a7 fs oW ®T & ag Wl o,
¥fer aufawgme, & a9 & @
Wy off ®t a@er wngrer g f& o
wgi & w0 oy ) wmw A N
g, O W ¥ wgr § |7 O+
ferd W #Y qrEr @'ﬂT—fﬂ'o Hrodto
e dro e & ¥ sHT ¥ § &
T W ond § &Y w7 st fogedie
Ffad a1 MY o wyred e 37 AN
FAC WA T [ATEH & &%, TTAT TR
#Y a wger faergs AwTC £ A
ufz ag WY gewr 7 Y a7 I3
#ifod, w1 & Sr§ e wiw w) sfwa
SO q¥w-—Ay wwle Tgv ¥ A
ar ¥ e ¥ A

TS & agF WEE 91T 9w
&7 ¥ ¥ wmur OF & IYET wegew
FEE TG WETSE W ¥ § | e
w1 frrerelY @ & A e A § ) Hfww
& oy frdzr worr wgar § afy s
e # fodme s § oY @ ¥
ﬁﬁﬂmﬁﬁﬂﬁﬁmﬁ.ﬁ,
aIfe AIYEY TN WIC HEGEw TTEa
¥ & ff T Y w3 g, frad f
w1 wfer & AP WY § FraRr Y a% )
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& anr T 0% WY W WTeer i
#w FogiE | aft wg o W @R oy
! wrw g fe v & weee fraar
faduvre d-ug a¥  wrvnd 8y ave
2 1w g & e 7, o fiw s
& arw ager wavar §; = o we o
HIT A7 ¥ qg oF frd qw el A
THY T T &) awAl § A frdvernr
AW aw AsT &) @ & wiwed F e
wz ¢ fr g aan # aff o afew
I ¥ ¥w FT FA At @ ) ITHLO X
fora—sma wod W & qe 34 ¥ 2T,
39 § amafecdts & f9g 252 wqT AT
Faa &, o s o d=z 8y e & 5y
foere 290 ®0¥ ot - aan § 4
WA & AT F g fademe w9l
21 T% T e Afr-y fog
wTh fr e = o i efeen R
F 0 45 X #fyeT TARAT 3727
8 frwamr mr g, ww R &
fardta “agw daew o RaT wmAAEq”
¥ WL 9% TFA 3725 FUS fraarg
% ¢ 1 7 warF #3 Rar o Tw &
AT & oA ORI A FOE 51 H AL
FaY & ? W & qg 977 A& ¥ qrvv
[d &Y avefaw gofr war & gwlEa
¥ argm fe vfidrr 7 fra s
=W ENT |

ATTHA, TEET, FAY & qAT
O OF T R A AT F A7 T
AT Iqmmrazmrgfrga &
|3 AT5 AT &0 F( G20 W L,
| w7 & foe ot STy fF w4 §-
w1 e ag § 05 f33¥ wrdl & qeredy
=0 AT EN AW FT RN AR
Ffr rw T O ¥yt oo ¥
® arx o, T & #fFTaaT ¥ Iy o
AT STET 8Y T & AT Aar AT Ay
WA ATET A FLH-T(X T A7 A
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T ST §, w0 F qF f2T v v
t-fat ag wraer  wEw W@y 2 ?
ar @t wifewder § wyaaT w1 dar v
tarsmerRgm I A Ty ar a8
wger N A A8 o @ &, faw #
I ¥ wEw -t & fag ag af
TR T § f§ o @ s e
X Tw Q@

% g & ag wgAT g §-af
fody fax o wrxr  aeqr @ a7, A€
AT ) W@ aY g9 %37 & fr 3w fax
& F4.AT & q7 ¥ &, T THo THo
fto ®r agi & qarzer s fxar ama-
T wra & qgi gw AT &1 | 9w
£ £ 4T ¥ gHrarc T @ § w3 W
& ww ¥ qax wigwrfat s v a8
g1 fr afe wq o w0 ®1 QU A&
4 T A9 34 w7 g9y F qaqd
¢ At wrq w1 gavear & fear wm,
w1 #1 fegtz £ fagr gy 1 w7 70
g7 gaL wrafaai wt wfad | Fa FCRE
et qifad forg & a7 wamT &= @
¥, 8 AT TUAE RATANFT A IF )

WY g WA WYX IAT H AT
wyey & fod s wad § W@ EW
o T & R iz AWtvew § 1T
5 7T g Y@ ) faay f§ oo 7 de
ey ¥ fad soar T@r ¥ @ WnE
ey wr § 7 AT I AN A
fed ary & @ wer woy ¥ fad
sqar @A ¥ e AmA ) Ser
¥y %1 ¢ g AW § wmar §
fis are ¥ w37 TPy A w7 farar, AfeT
faray afi—val At fear ? awww &
farwrr 7 w3y ®Y A7 1 forar & T aag
§ fe 3. & & Y fear W ) R AT
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WITE FFY ¥ ATH 9T T94T AW [IX 0T
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& T1@ WX 2 | WA war ot
¥ o T gRY T FQ @ w0
TEIE W), -fd gikw @ o0
moifesy B, foAs am ¥ F19 @)
& o = #fm ok w ww oW
sm I qeg § w St A ogET"
argan g f faed arel # wraz oF st
ot #2f@ ok TF = #1 Fw e
faendt #Y gt faem & 1 T FTOw
w||r g ? wEr S A muet o & a9
ZeTE 3 gU Fgr 91 ¥ g I 4g FW
¥ wga § fee Froo g e g
o Tg famr ? FwE e FTm
FMmagw Al T @ fE AT O
wred W F2for A= §1 guEEr |
YT AR FIA {HG FAF ATG FXATA
fas ! frey g™ @ a8 I F A1y
ag 1a FE 7€ 4t 97 frew oF A
F waT &g o WY faandt # a1 3@
T Y FIWEACT FA@E -
@ g1 2T FT F19 AL faar 1@

TEET-HEIAT R AT ¥ farg
et Sft A & = famr @1 9y W g
a1 3-gAT @ E T & qvwaEa: werst
& woft oftw ¥ ot T8 T w1 Iew
e @A & o ¥ wrf
&1 TREA a7 S | E A% F A
FRAAT 9T WIT WTAE ST W A g
fe @ 9t § ag AIRW TR W
arer & fex 22w ¥ a9 § 7 ar
s TR Y I g 7 afs sl
& T # g A Ay W owm, wy
=TT FS o A0 wHw A A A
7 & aff guwar W TEAAR &
Ay F o2 1 i 2 I ? e e
o £ I @ W oAy [T w7 Hrwn
A w@E " W T OAHAT g wdm ?
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FAHAT GAWIIT & are &
Wit & o aTE SEET wigan § | veet freer
WA @ A% & W § ) afg & qeA
7€ @1 A AT 10 FAT AT /Y
T &Y g Y ¢ | foew am arei @
AT WETHTITE T 41 AT Sl AT
8 9Tg praT w7 2w a6l F agi o OF
W At faft 3, o e ar 3
dRgg W wEwIEE A AT AE
fadt &

Fufa wE™w, 1968-69 ¥
192 fafaaw za sygar IsmT T o,
1973-74 % ¥Y 192 fafags = w@=n
IHT N T 2 A% a9 1969 7 208
faforga =2 e 93 v @ 1 af wmw
@ T F A A & qmwa § s adr
srxeqt Y ®aw £1 A w9 favarw 71
oWt T3 TS qEOK WX CFEE T8
gt #faw g § T A SwwT o @
Ze w1 qoan Afews g wraw )

ara-aeTs ¥ fag a3 qfeda 8
wAY Y A AT A F A2 CF T wAG
AT i g ST gEa ag g
10 I HTTA & S41 § 01T F4L qE
70 8 T F@AH g fawa
qrra & A # g 30 F Sfe arre
faseft ¥ a1 & SISt fo IAE W AT
8-10 fewe faad § wafs s gegfiz
¥ o1 gl wge § ) fadd WX 2w
¥ Freft g # arEre F O agh o
&1 & s s et & A F A
AT QFGHY TG § IH A FT CF FIS
oA T F FAT FE

W Ay g # @ g W\ awe
T WHIRA T E |
MR. CHAIRMAN: ] seck the permis-

sion of the House on this point If we
dispose of the business, which is the next
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iem in the list of business, before 5.30
pan. when the half-an-hour discussion has
to start, shall we resume the debate on
the railway budget? Shall we take up the
Railway Budget again, if we have any
time left? I take it that that is the opi-
pion of the House. Then, we shall
resume discussion on he Railway Budget
after these items are over,
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16.36 hrs, Lo

BUSINESS ADVISORY COMMITTEE
THIRTY-EIGHT REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHR1I K. RAGHU
RAMAIAH): Sir, I beg to present the
Thirty-eighth Report of the Business Ad-
visory Committee.

16.36} hrs.

STATEMENT RE: REMOVAL OF RES-
TRICTIONS ON MOVEMENT OF
COARSE GRAINS

THE MINISTER OF AGRICULTURE
(SHRI F. A. AHMED): After careful
consideration of the coarse grains pro-
curement and ‘availability position, Gov-
ernment decided towards the end of
January, 1974, to advise all the State
Governments:—

(a) that all restrictions on ths move-
ment of coarse grains within their
respective States should be re-
moved; and

(b) the ban on inter-State movemeat
of coarse grains should be mo-
dified - to make it possible for
sponsored agents of the State
Governments to purchase and
move coarse graing from other
States.

A further review of the situation hus
been made and Government have now de-
cided that free movement of coarse grains
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Hides and Skins (Res.)
throughout the country should be ullowed
without any restrictions whatsoever, with
immediate effect.

16.37 hrs.

STATUTORY RESOLUTION RE: EX-
PORT DUTY ON HIDES AND SKINS

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH): I beg to move the following
Resolution:—

“In pursuance of sub-section (2) of
section 4A of the Indian Tariff Act,
1934 (32 of 1934), this House approves
the notification of the Government of
India in the Ministry of Finance (De-
partment of Revenue and Insurance)
G.SR. No. 6(E), dated the 1st Janu-
ary, 1974, increasing the export duty on
hides, skins and leather, tanned and un-
tanned all sorts, but not including snake
skins and manufactures of leather, from
10 per cent ad valorem to 20 per cent
ad valorem, from the date of the said
notification.”

Exports of raw hides and skins are ban-
ped. Finished leather is also totally ex-
empt from export duty under a scparatc
notification. The purpose of this notifica-
tion, therefore, is to increase the export
duty on semi-finished hides and skins. It
has been Governmeat’s policy to change
the pattern of leather export trade by dis-
couraging the cxports of semi-finished
hides and skins and increasing the exports
of finished leather and leather goods. This
is desirable in the interest of increasing
the export earnings and also for generat-
ing employment in leather industry in the
country. In pursaance-of this policy, a
quota restziction has been imposed by the
Ministry of Commerce on the exports of
semi-finished hides and skins and in fur-
therance of the same objective the export
duty on semi-finished hbides and skins



